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The applicant in this case has been transferred

by the respondents from Gate No,100 at Sri Madhopur

Railway Station to Barnaul which is about 46 K«M« away.

The main ground for seeking cancellatioiV^atay of the

transfer order is that the applicant is due to retire

on superannuation on 31.12.1990.

The respondents in their written reply have submitted

that the applicant has been transferred as he is illiterate

and was unable to work the Level crossing according to the

system of exchanging of private numbezrs for passing the

trains. The^regx '̂arity came-to the notice of the DSO,
on 3,3.90 when he was inspecting the Sri Madhopur Railway

Station. Since this is a safety matter, he has been

transferred to Namaul Station where the system of exchang-
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ing the private number is still not in force. The learned

counsel for the applicant, Shri V*P. Sharma stated at the

bar that this statement is not true.

Since the transfer was ordered from the safety point

of view, we would not like to interfere in the matter. VJe

also ©bserv© that this matter has been considered by another

Bench of the Tribunal on 7.6^1990 when the respondents were

directed that in case "the applicant cannot be retained as

Gateman at a level, crossing, he may: be considered for

alternative assignnvsnts during this period," We note that

the applicant is due to retire on 31.12,1990 i.e. in about

four months* time, Tn view of the general difficulties which

a transfer involves at this stage of life, the respondents

may consider providing hira suitably at Sri Madhopur Railway

Station at their discretion, if that is possible.

The 0,A» is disposed of as above.
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